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De

claration of Assets and Liabilities

......

-----------

EMSF\.'.“'TQS.. F“pﬁﬁ\ MSHN, son/daughter/wife of WC-%IWK.QMS&H

e ‘ué.s... O PR

years, belonging to BJHHKV&D*LHH&BE:RRPRTN‘\

service and presently working as O£F1CC_  ATTENDANT... ( FARRBSH). .....

give herein below the details of the assets (immovable, movable, bank balance, ete.) of

myself, my spouse and dependants*;

Details of movable assets

{Assets in joint name indicating the extent of joint ownership will also have to be

A,

givan)

Description

alf

Spouss
Name(S)

Dependan
-1
Name

Dependant-
2

Néme

Dependan
t-3
£Ec, Name

Cash

Jvr(ﬂ.ﬂ)"""

U~

Deposits In
Banks, Financlal
{nstitutions And
Non-Banking
Financial
Comipanies

pert

{ith)

Honds,
Debeéntires and
Shares in
compatiies

(v}

{ither financial
institutions,
NSS, Postal
Savings, LIC.

Policies, efc

(v}

Motor Vehicles:
{details of
make, etc,)

CLassic - 35T
Rsysc enfrecd

om

Jewellery (give
details of
welght and
valug)

BRoi Py 83179

—

206m
Growd

{vii).

Other assets,

such ag values -

of claims /
interests

NLL

Mote:

Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books In the case of non Hsted

companies should be given.
* Dependant here means a person substantially dependent on the income of the

employes,

_ GorS gwmg e



B.

{Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated]

Sr. Deseription
Na,

Seif

Spousg.
Namae(g)

Dependan
-1
Name

Bependan
-2
Namae Etc. Name

Dependant-
3

(N Agricultural Land

~ Location(s) _

- Survey number(s)

- Extent {Total
measurement)
-Current market value

NEL

{1} Non-Agricultural Land
- |- Location{s)

= Burvey number({s} -

- Extent (Total
maasurement)
-Curreént market valus

Ptor parng

bo lge

[Tip [ Buildings (Commercial

and residential)
Location{s)

~ Survey /door
number(s)

- Extent (Total
measurement)

- Current market
vajue

NLL

{iv) | Houses / Apartments,
ete.

- Location{s)

- Survey fdoor
number({s)

- Extent {Total
measurement) -

~ Current market
value

{v) | Others (such as

—_—

sl

interest in propertyd

@

[ give herein below the details of m

institutions and government dues:-
[Note : Please give separate details for each item)

¥ Eia-biilties / over dues to public financial

Sr. Description Namg & address of Bank / Amount autstanding as
Mo, Finanmeial 1 nstitutions(s) r -1 IR
: _Department (&)

{a) {i} toans from Banks SA1

: (i) Loans from financial :
institutions S8 '12' mo/ tlipers
{iit) Government Duss:
{a) dues to departments :
dealing with government op O e
accommodation
{b) dues to departments
dealing with supply of _
water
{c) dues to departments
dealing with supply of =5 —
electricity

_ g wg ATa




{d) dues to departments

dealing with telephones ML B

(e) dues to departments

dealing with government

transport (including e fs_i;l.;l_jg O 3}'-5—@—9%; R
alreraft and helicopters) .

(f) Other dues, if any

{b) (I} Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)]

DEFPs 23799 ¢ BYycpD $Y3sK

(i) Wealth Tak [Also
indicate the assessment
year upto which Wealth
Tax return filed,]

(ii)) sales Tax [Only in
case of proprietary
business]

{iv) Property Tax

c. Personal Betail

'GPF/CPF/PRAN No. :- PTS-BL - 1122

Gender o E (M)

Date of Birth te
-

O

O13 | L[5 | 3|9 | wommpvm

Class/Group :- '
T : WB(E),

i " [BwaR_vivnan shgna I

(Full Namie .9, B.A.S.-Bihar Administrative Service,

8.5.8.- Bihar Secretariat Service etc.)

_ Home District * [ Pradro BNt C BinaR)|

| hereby declare that the above details are true fo the best of my

. knowledge and belief.

Place; PJH’N&
Date: }O/ ‘2—/er 5

éignafure... #d'§Hl4‘K4IJ :
Name of Employee; SW&HKUW?/{ AW
Bescgnaﬁuna‘chcégﬁe"—bﬂﬂrCﬂﬂﬁﬁw)
Department: DIHAR VIDHAN SABHA PATNA

_ Gars $3T T




Note: ‘

Please sign each page of the declaration. Asset deciaration form

must be in A4 size white paper with computer typed {(single side)
In prescribed format.




